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NOTIFICATION
L&l Slevadl, miE 9, 2009
New Delhi, the 9th March, 2009
Sgamma. 650 (@)-2 el ungasTiy wHnID srbleved g b, 2006 (34 @er 2006) Gfley 1 Gen
glenantl Gfley (3) epad euprisiLL(Heter Slamymsamer Lweaml(Hs S, LSS ATs @S6m epeLd
wrig 9, 2009 Cgdlevw Blwssg. Copulg s _sdler Dfeyser 11 wpsd 15 euamquieonar (G ram@Ld
2 GTETLBIGTS) GNS&6T HEDL (LPENMEE, GU(HLD BTET.
S.0. 650 (E) - In exercise of the powers conferred by sub-section (3) of Section 1 of the Food
Safety and Standards Act, 2006 (34 of 2006), the Central Government hereby appoints the Sth
day of March, 2009, as the day on which the provisions of Sections 11 to 15 (both inclusive) of
the said Act shall come into force.
[eTooll. eramr. 1-59/FSSA/2009/DFQC]
[F. No. 1-59/FSSA/2009/DFQC]
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